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English versions) of the Railway Convention
Committee on ‘Action taken by Government
on the recommendations contained in the
Fifth Report of the Committee on review of
the working and financial results of the
railways during Fifth Plan period (1974-78)
and during 1978-80 and targets and achieve-
ments with regard to freight and passenger
traffic during the Fifth Plan period (1974-78)
and during 1978-80.

SHRI HARISH KUMAR GANGWAR
(Pilibhit) : I want to make one submission

only.

MR. DEPUTY-SPEAKER : No. Calling
Attention—Shrimati Usha Prakash Chou-
dhari. Nothing will go on record. Anything
said in the House without my pcrmission
shall not go on record.

12.25 hrs.

Al this stage, Shri Harish Kumar Gangwar
came and sat on the floor near the Table.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Difficulties being faced by farmers due to
withering away of orange trees on
account of shortage of water and

disease of trees in Vidarbha.

SRt FaT qwI A (FHUFAD)
Jqreast wRIEy, § stfadva+1y 1% Hgwa &
freafafaa fagu #1 «nx sfaw=A 1 e
femret g o s F9A g fF Ag T A
¥ uF qaqey 3 —

vgzrarer & fazw g3w # qrAl
FXY FHHET AT AT AT AT qAR
F 93 & @ qH F K
famEl grar dgwa &1 ST @I
Ffaq sfzmzal #T g9 q9aT §
I8 FEAT qUEHTT T ATaFaAn
agraar fad I F SrFTEEHAr’
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MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : Owing to
aberrant behaviour of the monsoon last
year, large parts of the country, including
Maharashtra, are experiencing drought
conditions. According to the information
furnished by the State Government, scarcity
of water 1is particularly acute in 21 districts
of the State. The districts of Nagpur,
Amravati, Buldhana, Akola and Yecotmal
falling into the Vidarbha region arec amongst
the affected districts.

2. Maharashtra is an important citrus
growing State and has an area of about
28,900 ha. under citrus fruits as against a
total area of 2.08 lakh ha. in the country as
a whole. Area under orange cultivation in
the Vidarbha region is reported at 20,200 ha.
The State Government have reported that
area under orange cultivation in this region
has been badly affected by the current
drought and water scarcity. However, the
State Government are assisting the orange
growers to tide over the difficulties. A sum
of Rs. 1 crore has been sanctioned to be
given as loan to the farmers for deepening
wells. 25 teams of experts including
Horticulture Extension Officers have been
deputed to the affected areas for advising
the farmers to adopt soil moisture conserva-
tion practices. Work of constructing percola-
tion tanks is also in hand. The State
Government are also considering as to what
type of medium and minor irrigation pro-
jects can be undertaken in this area.

3. In addition to drought, this region is
also suffering from a malady commonly
known as citrus-decline. This has weakened
the trees considerably and they are more
prone to the vagaries of weather than the
normal healthy trees. The reasons attribu-
ted to this declinc are (i) sub-standard
planting material (i) unsuitability of soil
(iii) poor nutrition and management (iv)
lack of irrigation, and (v) viral, fungal and
bacterial diseases. Citrus Plantations also
suffer from white and black fly menace
against which the State Government have
been organising spraying operations. During
1980-81 a sum of Rs. 1.74 crores and during
1981-82 a sum of Rs. 98.16 lakhs were spent
on these operations.
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4, A Memorandum seeking Central
assistance against drought was received from
the State Government on 18th September,
1982. After considering the report of the
Central Team and the recommendations of
the High Level Committee thereon, the
Central Government sanctioned ceilings of
expenditure up to Rs. 56.38 crores for the
year 1982-83. These ceilings included a
component of Rs. 20.50 crores for solving
the drinking water problem. For the current
year, a ceiling of expenditure up of Rs.7.83
crores has been sanctioned for the same
purpose over and above the State plan
provision and the Centrally Sponsored
Scheme of accelerated rural water supply.
Ceilings of expenditure have also been
sanctioned under the head ‘Employment
Generation’ to assist the State Government
to provide employment to the people in the
affected areas. Employment gudrantee
scheme, run by the State Government, is
also in operation in the affected areas.

ST FAT SET g g9 q g8
IYrEAT HZIZT & ATTHT ATT TEF AT AW
1 s arAAT g o fagsd & faar
THEIT F Az AIA GT W dIA H A4l
&3 &1 fqurg  fagr war foa & fag &
AT gIFT T FAA F |

faa fazd fesm v agh fos e
TaT & gt A F A1 g AV AgiAS Y HAN
W@z a5 A1gd Azl Aqd T § | faas
frst weTaee &1 &9 #X §a3 & fag
gfag 2 19X W F FI9 FT IAET qH q
afas fazd § gaT @ | AU &1 Jgf IF
grarg & 39 TATH &1 AW F7 Hfawdaar
FTATAT | FO AU & AT & AHEAT TH
FF TEHIT aar a1 @Y & fr oTw ARA A A
Ig&! Wi gE g1 A EAAF  wrEA F
FTH FTA vFFGS WY faaar ar 1 zHa
gad anfgs  gaear and 41 faaw &
forearr faaa Awad 47 § aga ag1 anfas
avrziA fzar 8, sgar ImEA IT AT &
agd afa® agr FT awrara fzar @, Iast
a& W gL # v agh S ATHA AT
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wrgat g 1 froa a1 9w o amar gk g,
g = & sras) AT R ST g
g | FIAW ATHF NATY A S F1 T @
frasr & a3 g9 o 3 foodr dwer &
FS a1 g9 I31E 2 9% ag fawg T
AT A Y AT § | FIEI FY TS AR
ITHr & HHI, T & HTIOT gt 1 FAL
40 1@ A F IS FY FHAT gAT
Hraw oY N AT F ariwd few §1 AQ
st ag § o e sfeeY a8 gara @iy /3
-t AAIGR F S qFRAT gorr o, qfk-
9g g5 4t agt g faer & dYodrosnto aur
FaT ABHT AT &, 3T frart & sfafafa
W A0 &, g9l & 1T U F R IR
ST ATHE AT AW fF F FEard ¥ ot oY
g1 A OF IF R F Afewsr siws §)
SHI & AgT IT IFA FIAT AT § arfw
HATTHT THEAT FT TEAITT FT I I T |
FQ FAAFTA B fgara ¥ sgradt, amgR
1T gl A ged a1 faat ¥ ga<r v
AT FA (AAT FT 44138 gFee qula &
gaTg | Tl 9T 1 FUT 16 @@ 2] FAX
535@aU H 9T g | Ig AHSTY Iq goy-
ATHAFU AN | F A Fg g fv
faege agl siwe € | AfFT smax oY argey
weHz §arFe Ru g o ad argw g
a4 & | ® AOFT A@AAT AR § o A
AR forer Aweradt § 25919 BT ok
U &1 qFEA gidT &1 TAF A 6
ATE 91 BT 44 T 4T & | A7 71X
qre & FA9 f1 AYATd gt v w@r g
aTg & 94T HT gFe | FTAU FY FaTH
TFIT Y IAT FT A ArEF | T A™™
¥ agh o graa fawedy sm & & 1 amwr
Jgd & AAE w7 IqT qror 73 fgn
& ATYA I FFAeT W F¥gr & fw 25 @w
sarfad &=2f §# W0 § 1 g f qfc-
g 241 &1 faator & o gra § faar
war &1 Fqear argdt g fw fewa 2
&1 fanfor & quf g1 mar § a7 frad
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&R Yo gF gaEwed Wi & 1A fae
W1 g ? S HIT W GI&TI A ALK F4AT
ag &gy & &7 fFwmA &1 AT ag @
ff ST gg @Y 9T HIE & 1Al

1R |

TS 3% Jg q@ @ § | &F a1 TL-
WA ALY FN AT AIGAT § AT AR qF
A FTHTT E AH AT AT ATAT g 3T AHL
60 sfamd ¥ /AT & @A gU &, Afhd 5
q% g9 adreg it T Ny g Fi= FUIX
d9 d% agi o WY g @l = | gafao
T ATTHT TEHE § I9& A1 H AGAT 3(4-
WTHTH sqdd HCAT ATl g | M9+ I
FIFTT I da BIE fear g 1 1 AT To qrdT
& fad gegi war, afsgag wfo w9 &
TEIfAT TS0 AXETT GUaT WiTHFT W e
fe wrgs &R 9% #rafee Jenmo faad &
femAl #Y g7 T AT HET FT | IR T
FIHTT EqG § FT TEFAT TN §FAT JHATT g1
F4Y grar ? AT /T F AT TG FgA @ @
g faeaard TSy gXET AT 1 A fAae
2 fo s WY @t 1S et @ fF smma i 5w
TR ¥ FO = AR feaEi # agraan
FT |

fagw & feramal 93X &9 & Q9 rar
orar & foF ag Jgady AT &, T{ma ad
w1ga fF deeq mgreg, ghamm argam
¥ Wt wafq &Y @ a6 fazw & feara 0y
g s awy ! afFa fead & ae &
wig Hagi & T g9 qg FTaFq |
WY ST ATa @ a8t A gre qg 2 o faw
¥ gdfwa #afadr 50,60 TET §, &
wWl aF I gTwA g & aF agd &9 )
wafay s ) 7ga & fagd ® £ 8
FGT F W1 9FH FATT IV A A Iq® &
A F QG oW F IITIAY | O
qgi FT AT AT IATET 941 AfEFA IR
¥iwa W §HY 9T A% Al fAedr Wy | -
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fd agi & fFa qal 1 wae & N8 7% |
S q9AT foemt W # Agwa AR 81
A & 91T A § @ fhar ) e s
grad ag g fe &gt 9gwr 10,20 We 9%
qUAT 9T AT AgT 100 e aF I @
fawr @ra ok I @1 9491 qeux §
fra®t gTwIT AT T8 QIS awdl aAg S
@agi & foarat &) ge & art Y faer
gFdarg | 4, 5 19 & IA®! 9 Zred A@d
gq Y 39 gg &X aX gar Fi A8 3 W@
g ! # UST AT AR Feg I CF
g1q Sah< agl & fFaal & faa  saqt a7
aradr  fqed gH ) oRa Qaags foer
g1 IHTIHATT 7 g1 | ZaAT 91 faRam gar
F faa ¥ gord ad-caaEqr 9T I AW
gedr § | gafad @faafsg #1a%a 39 9
& faa aavar Sfed ar ) ot o) Saa) ama-
WFATE | 5 91 aF 9T H1 FoAI K1 ag
gl & fha Ied § FfEHT a9 T an w1
TYEH FTAT AT qUAY & T1d T AT *
HTTOT agi & (Hard, 40 9w@e fHar, gaw
F &7 H samifal & g’ F1 R § FfE
9E} 9T BT AGI AT T8 & | T & fopw @
FAT 4G QI8 qIT &, TaE 9 a1 @ )
FLATT § | O &Iz F q1E ag & fwamE
FIT IUEN, GHF F g1 T FAfF I T
¥ qrt gl €, FI ZANA T swaEqr g}
g1 ar®8 agl # fagm st 9357 9z o
qga @St @wEnr faed ok mgrsr &
fearY &Y # sad @mHA w@AT AEgdr

g

ST A JHATT AT g, Saa artwa ¥
ag AW FIAT ARATE 1 800 FUT &9l
HT §AL & IATEA ¥ "TLT g1, A 4 1@
AT IFR G 1A N1 fF weal F araray &

FHFWQ Y, I7 I 9T A9y, qagd
F& HIAT 92 WA & |

o e awaed § g9 91 wifee
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a%€ § wgt wraEl mifeai a1 ¢ qat & A
&, qgt AT ;T qAqr 97, AfFw  Ivr @gh
F1E fears agf ear 1 agt & sgrarfegi A
awr gfF fosa @@ § @@ gF =AU
Hrfwe & arar o1 X 39 are faw 40 91X
IHEGAY AMFE F AT | & G A |
AT IATIA FH g1 TGAT, FAHT AT T A=Al
SfY 7 eaTA STFHITT FTAT FATEAT E |

# o feari & afafafu &, Aar g
gaiu #fg yurA N g Fwax g fearat
HN AT INF AN FLGHA g dd TH A
saifa 98 $L aFA | Fg ATT A gEA AMA
w1 § 6 fas gusfgad saaqdiz 9t & gn
FOA TR w3, T A=A AT ¥ nAAT
wedl g fr s w7 agsaw awaw ar
78 7 foraral F1 IAH FES FT G, gI-
fera amr Y MwdY S ar ag ? T gw
ITE HATT AT FHA F1 gAY FA, AT
qX  IAFI G9T A IX AYag SAET A
FAA | AR W &I g 99 F 8T &,
Ig%) R fFara 7 IMT IgFT IfFEHIT
F AT ZHA AT GrAT F9T gHnN?

¥ wofY i & Fgar Jigat g fFag @
FaRARFITTT 31 A gury faaed
w7 fFa ik ew &1 feara @far eix
Fqe g gq AT & fFarT & A9gT a7
TaT g |

gAR a7 T T Aar Hwd
gfvaq et A 7 Frara &t stgar fea
AT IY ot favar feqararsesd art o &
qET §V FgAT ATZAT § AlHA § FH AL
fawd 9% ATTFT EAIT ATHIGT FIAT ATEAT
g fir o selfie T @ awg 9gt O
gAT AT I AR s S A1fga, e
qg Sgaeu] 3% TG ¢ |

fred g1 wraw ¥ frotg faar ar fe
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T FY AT AT TAAAE FAY A
ot Fraw @A &, o7 ar duefeae § sy
faar ik aai g 3 fF frg g QA
F1fg? | 7T FgAT1 a8 { % fovg greft & @raT
&, 9% wgTaqy AE1 8, AfHT Iz v Agem-
U AT | sF T A ¥ &€ faq Fasrer m
fo forerr ofkez Y aew Yo Qroadar
TFATAT 1 ATH & g1 1 g €@ 9 fearal
F AT D fad A3 98 qqedqr T
TaAAE § AT dq TaAHE 1 g I8 AW
B! qEI §, TEA AT FT Jrava®ar g |
zafry & 3% fewies #ar agdr g 1 48
AR A@F FI @nedr g, ¥§ ¢ foaar W
AT 97 9%, AV foq NFA & fau Far §,
afd aaa &1 arqa-g & gafay snfax & &
aiT FIATE |

FTq g wzhe & aarar fe og &q
AT AEY A4 Y gHEAT § | gA fFAAw
Gar faar war, gt Tsa-g9r § o FHITAT
7 gg qarar g X F1 & {5 g9 T 7ag
FTIE g, T §2-83 F ST 379 1 & qrt
¥ frg A3z #1 & a8 1983-84 ¥ o @ aga
FH A 1 AMT 7 FUS §3 TG FT AL
FI g AR 29 FAT & [T 1 GIAT A
gAY TR GHEAT g1 § ATIT gAA F9
Tfer oA agi & fag ¥ 8 | waT AR IR
F fora arr &Y srrge 1€ sgaegr A AV
a1y Fga € fFag Tsa A arq g, fsg off
gl 7g fewiz & i gE-£aT X 938 FA
% for armg antfus goafes Ffora st o
F qry-a1q agi Teq qIE @ i fenfe
s & f =gt atfcr qoiyT &7 sravawar g,
A1 Yfer 7w & &g agt & faa saereaT
MfAY | o S AW TG H TN F Ay
NFGT &7 F19 FTAFAT §, TIT AFIH I
T AT G Fex AIHTC W W oAk K
IEX! HEg AT ATEU | IEEIATEE AT
F1 oY FTH FA F | 7T FEHIT A A
GO G § | To7 qIHT A wiw A1 §
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37z TTHA 71 I fag 50 wfqwa gafa
24Y 9ifgq 1 S A1 g9 FET 4 S A
Ig Wit 7% oY, gg4 Qwug fHar arfF
Fvg WTEA F1 gafaer 2 F Fg XA F4T-
Tqi Jaqed FUAT T1fgw | gF IvEE § @
oA AgIEd AEE ST @t % {47 a9-
fagy #1 sqgegr 37T |

TEX ¥ A1T FIAT W AIZT 9= el
FQ | 98 I & &7 Aqcd FWQ &, T30 80
¥ 90 sfrma w21 =gt & fFai &
fen gAY erfal ¥ srig o S § 1 ST
aeEEY & fro wara F@ g fard ¥ @
20 (Fra) sfqma 7w 7df | g7 gvrR
2 fr frarel & wfafafa g7 & e o=
w@iza &1 9zt & frarai & ag @ ggrgygfa
gt &ie ag I fag wraT & sarar Ugd
aw &t Hiforw FI )

s qWE WHATAT ; ITETA WENET,
TIAAIT AZEAT A S LG FBT L, g AR
fewmr & Y 21 9% FgAT @@y & fF agt
& fFaTt #Y aga faasa g€ &, #4if® I3
TS &Y HAS AGZ FIAE | HIA T
¥ q¥ 3w AT 8.7 TR ATIZH AT &N g
&1 Yy 78 & e A argza agt & @are,

fie gt o @ v & T AR AT A

e\t & 1 &7 20,000 #FeT FIHA IAH
WY g€ 8, At F farara saan g ¥ g9
a3 gu & T gafau 378 SATRT JHFATT gaAT
g

AT FY GTH JTETH A K1 & | H1A91G
geear A e wi &1 faw fgm g s«
T B 7 2 §9 gana fao g, fam ez
LA ST aF F1%0 A fFqrg) o
Zre B 1980 ¥ uaTaE #1 1% 41, I|A
€ WrE-Zd 1T FiM-2H AT KT gATT f@an
qT | WTAFT UF GATT ATH T FIEg AR
SO Qe & 4T W 4T 97 |
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g aF qIAT FT AT g, AN TAANA
fafrey & straard #1 §

348

I have been told by the Irrigation Ministry
that 13 major and 35 medium irrigation pro-
jects benefiting the Vidharbha region in
Maharashtra State have been included in
the Sixth Plan. The total irrigation potential
in the Vidharbha region which was 0.53
lakh hectares in 1956 has increased to 4.14
lakh hectares by June, 1982.

wfwa ag wfeae 78t &1 agi T aray
FY AT FHE, SEFT QU FAT 9gd I&A
& | IHE AT §L ATA qIAT FT AFH i
X 1S a1 Wr g1 diF g J e
HIZAT &1 &g 15 Hex A9 qF oqAr
qear g | fmT Y g & aga FAr &1 359-
oA fafaeed & aaor @ &F a1 ag@ 20,
25 HITTF AA1T AT 1A & 15 HET AT
CiERICIEd

As a rusult of this, the yield from dug-
cum-borewells has fallen by 70 to 80 per cent

in addition to the increase in the pumping
lift.

qgI TX §F-ATFA I FH AT |
Fifw &7 191 WY gAFT uF ag g | aa
T QAT F OFATE AT ard § 1 agl oy
fer aifge, Y #iu § aga A9 aF s ad |
s fag gifawa fafrey 3§ qe @
Y aF AR A Fom & | oF fow gt ¥ o
faar &, @&t ey €7 & a1y fog agi &
fae sread fea 7 &1 ag frg agt agw
T AT ITHY IT F g2 NI |

AT 93 A ag A Fg7 5 W@
IHFIEO FT AT TE 8, 2T WY 2, 7
T & FI faenardy e @ § o w8
W e A asarg ag #Q 1 gw
g afrw s @ &1 gar fae gfe-
FrorT &7 e & s A & | wa aga
T ghcamom & ame § wefarg ag gfamm



349 Withering away of

Orange trees in Maharashtra (CA)

FT g1 &1 FLA ¢ 48 a1a oY AT & FAA6
2w & g feaml #rgw e fAmg A
2@y g A FGI gHIU Fi|ieT g |

RIS & AT F1 7 gWLT gHEAT
& 3% fag ara-carT § gua aarar fx 9929
frstw 0.20 Fg faur war § fgfFT a3
% fau 5 w3z fear g1 ¢, ded FAIAA
Ffae 1.60 FUg fzgragr & gar
feelts awrg & fag 0.20 F0E fear nar g
aq faarsT 7 U w9 AN ATA-SATT &
=3 faar &1 IaF FAT: T WY IR AT
g | ofar A &grag guedr sider qrit &f
qEI 2| IF ATH-GIY 15T AT 4% Sl
FATZS & ITHT WY IAY ATT WT & FANF
ST FIEY IEC TXS gIAT & |

gad faq §@ gArk ded m@gracs &

FIHFLIE & | @M JITE HEUE q1qqH
F1 ggruce &1 91 gfaafad) § ga¥ weEmweHT
wa Ffg fagrdis, wgd, daEvg Ffy
faemdts, wwiaT, Figo Hfw faendts arater
A qzarer #fy faardis, 7avi a9 &

fao #19 $T W &1 FA& eA1aT WIRA AT

FILF N AT T2 AL 1T A1 A7 VT F

& | T AT 4T UF §2T HIUAYT H §
I ATTYR & agd &1 ATF &, FHA AHIAT

¥ § HR AT OF 77 GEFII T ©uT A1

ATE. €Y. T. 1., T19IS fFar g w2t gagdiy
MNTAT H | DS GFAGTT FIAAT F A7 qg

gaur fagd gaR feari 1 F190 722

Wit agt fad & oEw & gg o

U & ST g9 fAFI1T aHT

T A F g FgT 91 FF @y 4f
f& wrea awwrT 71 g3z A8 FLr @; 39
FARA F Fgar Tgm f& - gw
avn & faurg faar 2, #4 9% 7g) ar, ordfl-
gy famr g, SER AN qq § IAH gH
cefas fedlw fewdax &< aior § 3

VAISAKHA 19, 1905 (S4KA)
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dzdAl TFEE  WIWTH ZIT | 99 A Q99
qE GXFTL [T HTIF1H qLdHe & 144~
He [ I ar qurd 978 afeqd
et S0 gedg-9=sla q3qe guik ag
q AR, Ve AR e F faar §3&F | 999
qwde afeqdt faqrat &1 faadt v F@ &
fag ) ot dfeearsga o a3 F1 /19 & 39
& fag gg grm faad st #g & 3 @iy aw
FHA | ST FU § ITFT SAIET AT T I &
fg 71T TadHz T uF FUT 9T FT
a1 | feqaaz fFar g & star &9 &g
U fosm agiog= ¥t war g1 20 fom agr
HTPET SIRW § U1 AIZT ¢, 98 W1 FO q97
¥ gl 9§ FTaT |

§a® FATAT A 25 I UATF2 fHQ
g foan se-srern fefafoaa & #acez §
ST qgT ATAT | SAH wiFea gfvafady a1
FIEH ZIT | gréfacaw feurzdiz & g,
qII7E AT ATTAIEANT FT 1T 1 T qF
% TFIC H F1 fRA1F 25 gom a1 ag
qT T T FATTAT 31T fFATAT 1 #1399
FA0A & fow gz 27, fzq gifma sk
F9e giMwT & faq gaig smr #6ifF s
ST AWEAT § agl ag a1 FT FHT FT
3a% fqQ g% A3-77 q9gH veie 37 W
a8 fgu gifawa o7 g%z gdama faqy
AT SATAT ATT A G gAY A faara
F1 437 Nl |

I 1R AT 77 fq0 J10% g7 37 An-
1 HY A F 0 FTH1 gfaar @y ) afey
A1 A g1ed & A fFarat &1 sz g%-
qIA gAT 8 1 W 1A & f Franal 1 aga
TFATT gAT 2 | Ia% f90 9rzd awhre A
WY AT & IF WIT GFL A fFar g

sAal FO1 SETH Sed ;g H'Q‘r-
g7 7 arar fx gfe faads faad §, 2fem-
¥4 guu feam § sivag ¥=ed feas a@rear
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qrga & %\ ag SrAAr A Sgdy, & Qv ag
ST =g E fe Sfsewa § qrd ? afq
Ffy faardts gz faederd &y a1 fags area
ag gTaa gt gral |

5Tt D<=z wewaTAar : §Y qAEr ...

SR FE AR Sed o A F% W
syaEyT &1 7% § I0F ggi agAs 7 2} 4
ARG

S1 aVeR WEwEAT: # gaqAr g H gl
fe greilsewa F1F19 g1y Agi g | gx
1 49T 2 9Fd g, TN @e TadHE
F g FIAT & | Tg HATA agi F1 ¥« d
IarAT A1fgT a1 geg aeA ¥ fAaw qna
et Tifgw | g9 a1 Gar  9%a §, agfe-
f5% nag $T aFa g Afda TAIHZAT e
TEHHE g FGI |

SHRI BALKRISHNA RAMCHANDRA
WASNIK (Buldhana) : Mr. Deputy-Spea-
ker, Sir, The hon. Member from Amravati,
Shrimati Usha Prakash Choudhari has very
ably stated the conditions prevalent in
Vidharbha. The drought situation there is
very serious, and has adversely aflected the
orange crop. The Calling Attention notice
to-day is particularly meant to attract the
attention of the Government to two matters :
one is the shortage of water ; and another is
disease of trees in Vidharbha region of
Mabharashtra.

The hon. Minister has explained a lot.
He has also said how much money Govern-
ment has sanctioned for relief measures.
But what the people there would like to
know is this : Since the problem is of an
immediate nature, what is being done to-
day 7 We are not very much concerned
about what will be done tomorrow, how
much money will be spent in the 6th five-
year Plan or in the future. What is being
done to-day, is the question.

The Mindister has explained certain things
here. Some money is given. But for what
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purpose has that money been sanctioned ?
The money sanctioned for Maharashtra is
for drinking water supply schemes. So much
money has been given. I will not give the
figures. They are all there. The money sanc-
tioned is for employment generation in the
drought-hit areas; but what is the money
sanctioned, to save the orange trees in
Vidharbha ? What is the money sanctioned
to save the crop there ? That information
is not given. I do not see any money sanc-
tioned to save the crop, to save the trees
and to make more water available for irri-
gation for those trees.

The immediate problem is the sinking of
wells, to decpen them more. But what is
being donce in that regard ?

Nature has been very unkind, and we do
not want that the Government—Central or
State—should also be unkind to the culti-
vators and people of Vidharbha. As it s,
there is a lot of loss of crop, a lot of loss to
the people and cultivators. We want that
something more should be done, than mere
words.

The Government of Maharashtra has also
been urging the Central Government to give
more financial assistance. I do not know ;
the Central Government might have sent an
experts team to the State, and might have
assessed the need there ; and T think, on the
basis of that assessment, something like
Rs. 56.38 crores have been sanctioned for
Maharashtra.

13.00 hrs.

As a matter of fact, the Government of
Maharashtra has urged the Central Govern-
ment to sanction Rs. 131.14 crores for relief
measures. Now, less than haif of the amount
has been sanctioned for the State. 1 do not
know what was the consideration of the
State Government for asking so much of
money, that is Rs. 131.14 crore ; and what
had been the consideration of the Central
Government to sanction only Rs. 56.38
crore ?

MR. DEPUTY-SPEAKER : How much
time will you take ?
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SHRI BALKRISHNA  RAMCHANDRA
WASNIK : I will take some time.

L
MR. DEPUTY-SPEAKER : Then you
can continue after lunch. The House stands
adjourned to meet at 2 P.M.

13.01 hrs.

The Lok Sabha then adjourned for lunck
till Fourteen of the Clock.

The Lok Sabha reassembled after lunch a’
seven minutes past fourteen of the Clock

[MR. DEPUTY-SPEAKER in the Chair]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE—
Cond.

Difficutties being faced by farmers due
to'withering away of orange trees on
account of shortage of water and’
disease of trees in Vidarbha—Contd.

SHRI BALKRISHNA RAMCHANDRA
WASNIK (Buldhana) : Mr. Deputy Speaker,
Sir, I was saying that the Government of
Maharashtra has asked for Rs. 131.14 crores
to meet the situation but the Central Govern-
ment has sanctioned only Rs. 56.38 crores.
It is a very small amount and I for myself
do not see any justification for such a big
gap, asking for Rs. 131.14 crores and sanc-
tioning only Rs. 56.38 crores. Either the
Central Government must be too miserly or
the State Government must have made
inflated claims. That should be the reason.
But I'think, the State is facing a very serious
sitaation and the Centre should come for-
ward with a litfle more attention so that
the State Government should be able to help
the peoplé. The question here is that the
Central Government says that it is a State
matter. They further say that whatever is being
done’is done by the States. But when we ask
the ‘States they say that they cannot do suffi-
ciently because the Centre is not giving them
sufficient funds. So, when they speak in two

different voices, it becomes very difficult for -
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the people to know what is'the" position and

what should be done.

I say that both the Central and State
Governments should co-operate with each
other and provide the necessarv funds to
meet the situation.

Then T come to another aspect. Though
financial assistance and some facilities are
being provided by the Government to save
the orange plantations, many a time it'is
very difficult for the smaller farmers, or
people belonzing to the weaker sections, or
Scheduled Ca:tes and Tribes, or small far-
mers with small gardens and very little
means, to get advantage of these schemes.
Therefore, even though money is sanctioned
by the Central or State Government, it does
not reach the people belonging to the weaker
sections or Scheduled Castes and Tribes.

MR. DEPUTY-SPEAKER : You want
to solve all the problems through this
Calling Attention ? Come to the subject and
concentrate on one point so that you can get
something.

SHRI1 BALKRISHNA RAMCHANDRA
WASNIK : The situation is very serious.
Whatever assistance is given is reaching only
the rich farmers, and not the poor ones.
Therefore, when the State Government are
extending help to solve this problem, to save
the orange trees, they should ensure that the
help is reaching not only the rich farmers
but also poor farmers, owning 10, 0, or 2§
trees, people who may be belonging to the-
weaker sections. So, the point I am raising is
not away from the Calling Attention ; it is
part of the problem.

MR. DEPUTY-SPEAKER : Ina Calling"
Attention you should ask a question ; it’is”
not a discussion.

SHRI BALKRISHNA RAMCHANDRA
WASNIK : Do the Central Government
not feel the need to provide more help in the
matter ? What is the immediate assistance
given to save the orange trees and crops 7
According to the newspaper reports, the dam-
age is to the extent of Rs. 800 crores. Are the'
Central Government in the kmow of any
specific scheme that is being implemented by
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the State Government in this regard, becausc
since they are giving the money they should
also know that some specific scheme is being
implemented. It is not sufficient only to
mention all the universities in Maharashtra.
The Minister has kindly taken the names of
all agricultural universities in Maharashtra
and some other agencies. As far as I know
in Nagpur and other neighbouring places,
the Punjabrao Krishi Vidyapith is doing
something, but no other University is doing
anything in the matter.

PROF. MADHU DANDAVATE : They
are paying allowances to the staff.

SHR1 BALKRISHNA RAMCHANDRA
WASNIK : May I know if any specific
scheme is being implemented, what is the
... .(Interruptions). No, no. He has taken
the names of all the agricultural univer-
sitiess—in Vidarbha there is one agricultural
university, in Rahuri there is another, in
Konkan there is another, in Marathwada
there is another, like this the Minister has
taken all the names. So, if any specific sche-
me is implemented, I would like to know
what is the lay out (1) to save the orange
trees from scarcity of water, and (2) to save
it from pests. I understand that there are
about 1,40,00,000. ...

MR. DEPUTY-SPEAKER : Don't give
the reply also. Please put your questions.

SHR1 BALKRISHNA RAMCHANDRA
WASNIK : Iam only giving more infor-
mation.

MR. DEPUTY-SPEAKER : The same
thing you can put in the form of a question.
If you have done the homework, the same
thing you could have put in the form of
questions ; SO many questions you could
have put.

SHRI BALKRISHNA RAMCHANDRA
WASNIK : Further, 1 would like to know
what steps are being taken to meet the addi-
tional assistance asked by the State Govern-~
ment, whether the Centre will send a team
afresh to assess the situation, looking to the
growing seriousness of the problem,

I would like to say one word more that
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when we read in the press a statement by the
Deputy Chief Minister of Maharashtra, Mr.
Adik, saying that the Prime Minister will be
visiting the drought-hit areas of Maharashtra,
we were rather very happy. And we wish
that the Prime Minister soon visits, becausc
it so happens that whenever the Prime
Minister or any other dignitary visits the
State, then the whole machinery is accele-
rated in order to show the results. So the
Prime Minister’s visit will necessarily benefit
the Statc and | wish at this time that the
Minister also should recommend to the
Prime Minister to pay a visit to make an on-
the-spot study.

SHRI YOGENDRA MAKWANA : Sir,
I think, 1 am under the impression, that the
hon. Member has not heard me properly
because it is not only that 1 have said about
all universities, but I have informed the
House about three centres put up by the
Government of India also. At the same time,
I have informed the House about the help
rendered by the Central Government. 1 said
that the Centre has declared this as an ende-
mic discase area. Now, an endemic disease
is declared so only if it is spread throughout
the country and, as | have earlier informed
the House, itis only 8.7 per cent that Maha-
rashtra grows citrus apart from oranges.
Oranges may be lesser than 8 per cent or so
because the total citrus production of the
country is only 8.7 per cent which the Maha-
rashtra growers are producing. So, it is a
very small area and a small production which
is affected, but even then the Government
has dcclared it as an endemic disease as a
special case. Otherwise it is not possible for
a particular area to be declared like that ;
you cannot declare it like that, and after
declaration, we have to provide 50 per cent
assistance to the State Government of what-
ever they provide to the growers. So, 50 per
cent subsidy will be provided of which 25
per cent will go from the Centre because the
State will provide SO per cent to the farmers
of whatever they put into it ; that means
50-50 from the Centre and the State. This
is what is done by the Central Gov-
ernment. So far as the State is concerned, I
have also informed the House that they are
providing Rs. 1 crore by way of loan to the
farmers. They have to deepen their wells.
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Whatever the Irrigation Ministry has done,
that also I told the House. In the Sixth Plan
they have provision for 13 major and 35
medium irrigation schemes only for Vid-
arbha area. T have also informed the House
that one rig has already reached and twenty
rigs from Andhra Pradesh have been divert-
ed for deepening the wells.

I have already told about the universities
which are doing the work. They are doing
thc work on pest and disease which has
occurred in the area of the orange crop. The
universities and the centres of the Central
Government are working on it.

The hon. Member says that the Statc
Government has requested for a sum of Rs.
158.55 crores, whereas the Central Govern-
ment has given only Rs. 56.38 crores. I
would like to inform the hon. Members
through you that all the State Governments,
not Maharashtra alone, are putting inflated
claims. Wherever there is a calamity, they
multiply by ten to fifteen times and place a
claim. How can the Central Government
give that ‘much ? The Central Team goes.
High Power Committee is also there. After
visiting, they consider all aspects. . ..

SHRI MADHUSUDAN VAIRALE :
Rs. 27 crores was for drinking water.

SHRI YOGENDRA MAKWANA : 1
have not talked of drinking water. We arc
providing 50%. It is just now we have de-
clared.

For the information of the hon. Members
I would like to give one figure. During 1982-
83 all the State Governments put together
demanded Rs. 3,000/- crores.

The Central Government team and the
high power team assessed it at approxi-
mately Rs. 781 crores. You can well imagine
—the demand of the States was Rs. 3000
crores whereas the Centre’s assessment was
Rs. 781 crores. How is it possible to provide
all that they have requested ? The'r demand
is inflated. In case of Maharashtra too it is
an inflated demand.

I am happy that the hon. Member was
very keen for the help to the Scheduled
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Castes and the Scheduled Tribes and the
poorer section of the society. For the vulner-
able section we have also provided earlier
and now to the State Governments we have
provided—Rs. 167 crores for 1982-83. Rs. 180
crores is also for small and marginal farmers
for 1982-83. I do not know whether the
State Government is using. My information
is that the State Government has not used
this amount. The hon. Member should ask
the State Government to use the amount first
and then come.

SHRI M. RAM GOPAL REDDY (Niza-

mabad) : But not to waste.
SHRT MADHUSUDAN VAIRALE
(Akola) : Central Government can also

direct ask them.

SHRI YOGENDRA MAKWANA : The
Central Government has already asked. We
are asking them again.

The hon. Member wanted to know about
the allocation for agriculture. It is a State
subject. Everything is there in the Stale
Budget.

Whatever information I had, I have given.
If they want any further information, they
may get from the State Government.

SHRI UTTAM RATHOD (Hingoli) : It
is an irony of fate that inspite of having two
Inders in the Cabinet (Rao BirIndra and
YoglIndra), the country is facing a miserable
drought. The agriculture scientists gencrally
tell us, people who depend upon rain fed
areas, cultivators must have 1/3rd of the area
under horticulture.

As you are aware when you have one-third
area under horticulture and two-third area
under scasonal crops and if you lose one
seasonal crop, the loss will not be of a great
magnitude. (Interruptions.)

But when the horticulture section or the
horticulture part is affected, there is a great
loss. As you are aware, for a citrus plant, it
takes five years to bear fruit and the life of
the citrus plant is almost 25 years. If the
tree or plant is affected this year, the whole
period is lost to the cultivators. So, I want
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to.ask.the Minister how is it that this Gov-
exnment which bas been planning for the
last 30 years or more than that, have failed
to .envisage such a situation in which the
horticulture will come in great trouble. T was
shocked to read the reply that was given to
the hon. Member, Shri S.W. Dhabe in the
Rajya Sabha. In the Answer under part ‘c’,
they say, “there is no Central or Centrally
sponsored scheme under which assistance
would be given to citrus cultivators”. How
is it that the Agriculture Ministry tell the
rain-fed area people to have one-third area
under horticulture ? How is it that they did
not envisage such a situation ? Is it that our
planning has failed to that extent ?

1 would like to know specific reply from
the hon. Minister that hereafter what would
they do to meet such eventualities in future ?
We are thankful to the hon. Minister, onc of
the “Indras” for the scheme which has been
declared just now. But T am sorry toread the
statement given today. It says that a sum of
Rs. 1 crore has been sanctioned to be given
as loan to the farmers for deepening wells.
Rs. one crore or Rs. 10 millions is too small
an amount. In Vidarbha region, there is one
Taluk Morshi and in that there is a village
called Varud. Water is dried in the thousands
of wells. You know, Sir, what is the rate of
boring. For 4 inch diameter per foot, it costs
Rs. 30 to Rs. 40. At thas rate, do you think,
it will be possible for a cultivator or a man
who has invested monz2y in horticul ture and
who is affected by the calamity will be able
to survive ? The loan sanctioned is very
meagre. I want to ask the hon. Minister,
“Can you do something for deepening wells
by giving subsidies to these people ?"

As far as the insecticides are concerned, I
also thank the Government because it was
Shri Sathe, the hon. Minister for Chemicals
and Fertilizers who declared the other day
that they had come out with pesticides which
can be wuseful for coantrolling the discase
which has been harming the citrus plant.
The cultivator has lost everything. He has
not only lost for this season but for coming
years also, he has lost. Why do you want
1o give him only 50%, subsidy ? You please
give him cent percent subsidy and make him
stand on his own legs. 60% of the crop is
already lost to him. Only 40% is left. At
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least, help him to that extent. You will be
saving the national economy. You will ‘be
keeping the poor agriculturists alive. I
would request the hon. Minister to do away
with 50% subsidy and make it cent per cent
and also help them by giving subsidy for
deepening their wells through small boring
mach’nes which has been stated by my hon.
friend who spoke carlier.

SHRI YOGENDRA MAKWANA : 1
am thankful to the hon. Member. T will only
deal with the limited questions which are not
covered by me earlier.

So far as the deepening of wells is concer-
ned, it is not my Ministry which is doing it
but it is the Irrigation Ministry.

SHRI UTTAM RATHOD : 1am sorry.
I do not agree. Tt is the joint responsibility.

MR. DEPUTY-SPEAKER :
write to the Ministry of Irrigation.

You can

SHRI YOGENDRA MAKWANA : Ttis
the joint responsibility. But T cannot say
anything on behalf of any other Ministry.
Sir, the hon. Member should discuss with
the Iprigation Ministry. I can only say how
far the Irrigation Ministry is going to help
on the basis of information which they have
supplied to me.

I bave alrcady informed the House about
the rigs. They have already sent 20 rigs dive-
rting from Andhra Pradesh and they have
referred to the other help also.

That 1 have already informed the hon.
Members. But so far as subsidy part and
other things are concerned, it is not work
of my Ministry. It is the Irrigation Ministry
which is doing it. ] cannot say anything on
behalf of the other Ministry because T do not
know anything about their programme.

So far as the question in the Rajya Sabha
is concerned, when I told Shri Dhabe that
there was no scheme of the Central Govern-
ment to subsidise for the loss to the growers
in Maharashtra, it was a fact that there was
no such scheme. Unless it is declared as
an endemic disease which decision was
taken only yesterday or day before yester-
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day, we cannot have such a -scheme. So,
when I replied.to that question 'in the'Rajya
Sabha, this.decision was not taken. Unless
it is affecting the entire country, we cannot
say like that. Therefore, this replv in the
Rajya Sabha has no relevance to the reply
in the Lok Sabha because every day the
situation changes ; every day the Govern-
ment takes a new decision. Once a new deci-
sion is taken, to say today why it was not
told to the Rajya Sabba on the earlier day,
that is not .a correct thing.

PROF. MADHU DANDAVATE (Raja-
pur) : Mr. Deputy-Speaker, Sir, in Maha-
rashtra there are three backward regions,
Vidarbha, Marathwada and Konkan and
the tragedy is that every region that pro-
duces sweet fruit is a backward area.
Vidarbha region produces sweet oranges
and it is a backward area. Konkan region
produces sweet Alfanso mangoes and that is
also a backward area. All these backward
areas seem to be neglected even in the field
of agriculture and horticulture.

T would like to raise certain questions rela-
ting to the basic policies. [ would not like to
waste the time of the hon. Minister in repea-
ting the same points which are already
covered. The first point that T would like to
raise in connection with this particular
problem is a general problem regarding
agriculture and horticulture, the problem
that they face due to their sickness. If you
compare,the sickness of agriculture and horti-
culture with the sickness of industry, you
will find that while treating a sick industry, a
preferential treatment is given whereas
while treating sick agriculture and horticulture,
you will always find that a preferential treat-
ment is never given to them. For instance,
if a few industrialists manipulate a crisis
in an industry and the industry becomes sick,
the Government takes over the industry,
spends a lot of money on the industry,
restores its health and returns back the re-
couped industry to the entrepreneur and he
is able to earn profits. On the contrary,
when horticulture becomes sick as it has
happened in this particular case which is
not only due to drought or lack of water
but to an endemic disease that has cropped
us as a result of which there is a consider-

able damage to the orange production, no
such thing is done. .
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I would like to know from the hon.
Minister -whether the figures that he has
supplied are reliable figures. I do not wantto
make any allegation. It might wéll be that
they may be working on a computer machine
and something may be wrong with 'the com-
puter as a resuit of which their calculations
might -have -gone wrong. Probably, at the
other end from the State Governmerit also,
while they send the figures, there might have
been errors in calculations as a result of
which they are transferring'the same error
in anational debate in this House and we
are receiving the wrong figures at the wrong
end.

MR. DEPUTY-SPEAKER : Error itself

becomes a national commodity.

PROF. MADHU DANDAVATE : You
have spoken the wisdom. That is correct.

Let mc tell the hon. Minister that some of
the expert cultivators m ‘that particular re-
gion have told me and a number of other
MPs here that actually 60 per cent of the
orange trees have been damaged and totally
destroyed. So, I would request the henm,
Minister to check up the figures to see whe-
ther these are coffrect or not.

Against, he has said that Maharashtra is
an important citrus fruit-growing State and
that an area of 28,900 hectares is under citrus
fruit as against a total area of 2.08 lakh
hectares in the country as a whaole. These
figures do not appear to be very correct.
Therefore, I would like him to find out whe-
ther these are also correct figures.

There is another aspect also. As far as
distinction between agriculture and horti-
culture sickness and industry sickness is con -
cerned, as I said, a lot of capital investment is
put in the case of industry and the industry is
properly improved but, when it js a question
of giving subsidies, whether it is a question
of giving treatment to the sick agriculture or
horticulture, trying to give them better
water facilities, in that case, you do not tell
us what is the gap between the actual de-
mand from the States and what actually js
the amout that has been sanctioned. It is
true that whenever the States make a de-
mand, a Central team goes, they assess the
situation and on the findings of that team,
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you ultimately sanction the allocations to be
made. I would like to find out what are the
actual allocations asked for by the Maha-
rashtra Government, whether they have
asked for break-up and in that case to tone
up the entire sick horticulture in Vidarbba,
how much amount will be required. Ulti-
mately when they ask for certain pool,
they always try to have the break-up first,
then on the "bas’s of that they make the
required and particular allocations. There-
fore, I would like to point out for this
region and particularly for horticulture,
what is the total amount that they require
and, what is the total amount that you have
given.

In paragraph 4 of your reply, you have
only given a general answer and you have
given certain figures which are not very
relevant. For instance, you referred to
the drinking water facilities and the amount
sanctioned for that. T do not know whether
the water facilities that are required for the
growth of the trees, that water is supposed
to be drinking water for the trees. Other-
wise, how do you include that ? Whatever
amount you have sanctioned for the drink-
ing water, that is of course useful for the
villages for drinking water facilities but no
portion of that drinking water allocation
is going to be ulilised to give water supply
or water facilities for the cultivation of
trees.

Secondly, you had referred in paragraph
3, that the reasons attributed to the decline
are sub-standard planting material, unsuita-
bility of the soil, poor nutrition manage-
ment, lack of irrigation, viral, fungal and
bacterial diseases. These are the various
causes and sources that you have clearly
identified specifically as various factors and
to remove those factors, what are the allo-
cations that have been made by the Centre
and what are the allocations that have been
made by the States 7 There are certain
causes that have been stated in paragraph
3 which are long-term causes for these types
of diseases and if that is so, over-all policy
has to be taken. As a whole throughout
the country one of the greatest defects of our
agriculture and horticulture has been that
we have to depend for this production on
the vagaries of the rains. The percentage
of the irrigation facilities provided are extre-
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mely small and if you go to the backward re-
gions like Vidarbha, Marathwada and Kon-
kan, you will find that the allocations made
by the State are still less. Also in the major
projects, please take note of that, wherever
the major “projects are undertaken in the
backward region of any State, in that case,
the Central assistance is automatically
available for that. It is not merely the sole
responsibility of the State. Therefore, if you
want to have major irrigation projects for
these areas so that citrus production can be
effectively stepped up, then it wi!ll not be
merely the responsibility of the State
Government but, indirectly it will also be
the responsibility of the Central Govern-
ment, because wherever the major projects
are to be undertaken in that case, a definite
percentage of assistance is available from
the Centre and from that point of view,
keeping this long-term perspective before
your eyes, what are the allocations which
you are going to make and for all these
four causes which you have stressed as the
basic causes for all these maladies, what are
the concrete steps in the direction of re-
search and other facilities that you are
providing. I would like to know.

He has raised the question of State
subject and Central subject. Precisely be-
cause there is a water-tight division between
the State and Central subjects and they
create further problems of allocations be-
cause the financial powers of the State are
not adequate, that is the reason why the
Prime Minister has accepted the demand of
re-cxamining the entire structure of giving
more financial powers and resources to the
States. Precisely for that reason, the Sarkaria
Commission has already been set up. 1
would like the Hon. Minister to use his
good offices with his Government to make
certain recommendations also to the Sar-
karia Commission on the basis of various
figures that they come across whenever the
Central assistance is to be given to the
States and whenever the local resources
raised by the States are not adequate be-
cause, a substantial portion of these re-
sources are transferred to the Centre and
as a result of that, they are also starved of
the resources. This basic issue should also
be examined properly and on the basis of
your experience in various fields—you are
in charge of agriculture and horticulture—you
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should point to them that these are the spe-
cific difficulties. If the Central assistance is
not coming in a big way, at least certain State
resources should be allowed to be mopped
up and they should not be drained away
too much by taking a bigquota for the
Centre. If that is done, it will be possible
for us to see that these difficulties are com-
pletely eliminated.

There is another aspect. There are allo-
cations for drought areas and the Central
assistance is given, that is, on the basis of
paragraph 4. Herc 1 would like you to tell
us whether, when vou arc giving these allo-
cations and the Central assistance to various
States, you have got set norms. Particularly
wherever the backward regions are involved,
would you not try to go slightly away from
the set norms of giving Central assistance
and to those States in which certain regions
which are backward are involved will you
not try to givesome preferential assistance
over and above the normal assistance that
is given ? That is a given specific question I
want to raise.

As far as loss is concerned, I think most
of the experts have said that 60 per cent of
the trees have been damaged beyond repair,
there is a total loss of Rs. 800 crores and
at the same time more than 4.5 lakhs of
people involved in this cultivation have also
become completely unemployed. In order to
tackle this specific problem. ...

SHRI M. RAM GOPAL REDDY : The
economy is ruined.

PROF. MADHU DANDAVATE : Only
sugar prospers ; otherwise, the economy is
completely destroyed. That is what is hap-
pening in the country.

Therefore, I would like him to tell us what
are the specific steps that are being taken
in view of these difficulties. I have referred
10 4.5 lakhs of people becoming unemployed
and a loss of Rs. 800 crores has been suffer-
ed by horticulrure in this particular process.
If the State resources are inadequate, in that
case merely saying that the States always
make inflated claims is no good. There also
1 would like to know from him whether it is
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not a fact that the tendency of the Central
Government is also like this : if you try to
ask for a certain quantum, in that case they
always cut down a certain percentage and
then give the allocation. That being the
position, there is a tendency on the part of
the State Governments to make a higher
bidding whenever their demands are to be
met. If a trade union wants four months’
bonus, they will ask for six months’ bonus ;
then four to four and a half months’ bonus
will become available, The State Govern-
ments are following the same pattern of
trade unions and no doubt they are making
an overbid. But ultimately when your Cen-
tral team goes and examines the problem,
will it not realise that, after all, the claims are
not as inflated us you imagined them to be
before examination by the team ? In that
light, will you upgrade the allocation that
you have made to see that this particular
form of horticulture is put on its proper
footing ?

I forgot one question. ] was very much
concerned about it. In addition to those
problems created by the drought conditions,
always those who are carrying on the trade
in fruits, peasants as well as traders, have
been finding one difliculty, and that is re-
garding transport. They have always been
demanding certain concessions and facilities
as far as the rates are concerned. The plan-
tain-growers have the same problem, the
orange-growers have the same problem, the
mango-growers have the same problem. Of
course, the mango-growers prefer motor-
transport. But the others, plaintain- and
orange-growers are constantly demanding
that, whatever freight structure you have
evolved must include more concessions.
Some years back, in 1978, when this problem
cropped up—even at the risk of being alleg-
ed, I would like to quote the experience—
when the plantain-growers demanded cer-
tain concession in the movement of their
produce, we had held a Conference of agri-
culturists along with traders and warned
them that the concession of 50 per cent
would be available provided the benefit of
the concession went to the agriculturists and
if the traders tried to pocket, then the con-
cession would be discontinued. With that
condition when a 50 per cent concession was
given in 1978, the net result was that the
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traders did not allow that concession to be
swallowed by themselves, they allowed it
to go to the agriculturists and as a result of
that, the agriculturists were able to benefit
by that. Se, will you also recommend to
the Railway Ministry ? Do not say that you
do not belong to the Railways. Fortunately
or unfortunately you belong to the same
Government. Therefore, I would like you to
use your good offices, whatever they be, to
see that appropriate recommondations are
made to the Railway Ministry so that in the
case of movement of organges, freight on
oranges and also freight charges for plantain
movement are also brought under conces-
sions and if possible, 50% concession should
be given so that the agriculturists may ulti-
mately benefit as a result of that and the
Railways also will benefit.

I. would like him to answer these specific
questions.

SHRI M. RAM GOPAL REDDY : May
I add one. ...

MR. DEPUTY-SPEAKER : No, no,
you are not permitted. We are not discuss-
ing sugar cane policy at all here. This is about
oranges. ... you are mistaken.

SHRI M. RAM GOPAL REDDY :
Sweet oranges.

SHRI YOGENDRA MAKWANA : 1
will not agree with the hon. Member when
he says that we are bijassed towards agri-
culturists and that we are helping big in-
dustries only. That is not the case. In fact
the Government is very much concerned
with the farmers and try to help them when-
ever it is required.

So far as the figures are concerned, what-
ever figures I have quoted in this House are
supplied by the State governments. My only
source is the State Government and what-
ever figure 1 get from the State Government,
1 supply it to the House. In case the hon.
Member fecls that it is not correct, 1 will
again request the State Government if they
want to revise their figures. Then 1 will com-
municate the revised figures ; otherwise I
will not communicate.

PROF. MADHU DANDAVATE : The
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only alternative for me is to get clected to.
the Maharashtra Assembly and raise the
question there.

SHRI YOGENDRA MAKWANA : I
can refer to the State Government and I will
request them that this is the claim-made...

MR. DEPUTY-SPEAKER :
also come there to reply to you.

He can

SHRI YOGENDRA MAKWANA : .. .and
in case the State Government revises the
figure, I will communicate it to the hon.
Member that these are the revised figures
given by the State Government. At present,
whatever the figures that are with me, I have
given them to the hon. Members.

So far as the allocation is concerned, I
have no separate allocations with me at pre-
scnt about what the Maharashtra Govern-
ment has done. But I have the breakup of
the assistance which we have provided to
the Maharashtra Government so far as
drought relief is concerned and il the hon.
Member wants 1 can give these figures of
central assistance.

Drinking Water—1982-83. ... Rs. 20.50
crores.

1983-84. ...

You don’t want it ? ....

PROF. MADHU DANDAVATE : That
will not serve any purpose.

SHRI YOGENDRA MAKWANA : ]
have got the breakup of what we have given
to the State. So far as the State Government
is concerned, I have no figure. That is one
thing.

The hon. Member says about majorirriga+
tion projects. I have already said that I have
no information. Otherwise, I will not hesi-
tate to give even on behalf of the Irrigation
Miaisiry. Whatever they have supplied to
me, 1 have already given to the hon. Mem-
bers. What the Irrigation Ministry is going,
to do so far as the deepening of the wells
and so far as providing of the rigs are con-
cerned, that I have given to the hon. Mem-
bers. The other thing which they are now
raising is-not with me because it concerns
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the Irrigation Ministry and I am notina
position to give at present.

The hon. Member raised the question about
the set norms. Yes, there are set norms.
Even then thc Central Team goes to the State.
They assess the situation. Then thcreis a
high-level committee also which considers
all the aspects which are reported by the
central team and in the light of these they
takc the decision that this much amount
should be given by way of relief to the State
Government.

So far as the backward regions and back-
ward people are concerned, that is also is
taken into consideration while deciding this
help to the State Government and the
Government of India, whenever they provide
assistance, they make separate allocation for
the weaker sections also ; that is, preferential
treatment is given to the weaker sections of
the society.

So far as transport is concerned, yes, that
is a main bottleneck for the growers of
oranges and other horticultural fruits. It is,
of course, for the Railway Ministry, but I
can recommend to the Railway Ministry.
I will writc to the Railway Ministry and I
can assure the House and the hon. Member
that 1 will write to the Railway Ministry if
they can help the farmers by providing
some concession in the freight charges, etc.
But | can say on my behalf and on behalf
of my Agriculture Ministry that we try to
organise co-operatives of growers so that the
transport and marketing can be takcen up by
the co-operative societies and individual
farmers may not feel helpless.

But here also there is one constraint. We
have gone in a cooperative socicty so far as
the milk production is concerned and we
supply milk also. But there are Members
who claim themselves as Socialists and their
party also as a democratic socialist party,
but every now and then they write against
the cooperative societies. They do not
want us to do the work of the cooperative
societies, because they are more concerned
with the private milk collectors. They are
more concerned with those who exploiting
the farmers.

VAISAKHA 19, 1905 (SAKA) Lepers(Delki, Ardoman
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PROF. MADHU DANDAVATE : Are
you referring to the DSP ?

SHRI YOGENDRA MAKWANA . Yes.
Almost each and every Member of the
Democratic Socialist Party has written to
me against the milk cooperative societies.
Now I have decided to take them to my
District Khaira to show them what the
coopcratives are doing in my District. I
will also show them thc¢ Amul Dairy and
other things.

Sir, in ord.r to help the farmers, we
entered into the marketing of oranges. The
West Bengal Government approached us for
the marketing of oranges and for the first
time the West Bengal growers of Oranges in
Darjeeling got three times the cost of the
growing of oranges. As we entered into the
marketing of oranges, there has been a great
resistance from the other side. So, I would
request the Hon. Members to, cooperate with
us and to help us so that we can help the
farmers and the growers of fruits and other
things. 1 want their cooperation. If they
cooperate with us, then 1 can go into the
collection of vegetables from the small
farmers and can supply to the people in
Declhi, Bombay, Calcutta and elsewhere so
that thc farmers can get more money. We
can go in the cooperative marketing of the
organges and other fruits similarly. So, if
they cooperate with us then we are there to
take everything in cooperation. But the
problem is that they arc not cooperating.
Their cooperation is required in this direc-
tion.

14.53 hrs.

LEPERS (DELHI, ANDAMAN AND
NICOBAR ISLANDS, LAKSHADWEEP,
DADRA AND NAGAR HAVELI
AND CHANDIGARH REPEAL)
BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI) : Sir, I beg to move for leave

*Published in Gazette of India Extraordinary, Part-II, Section 2 dated 9.5.1983,



